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(2023) 03 DEL CK 0134

In the Delhi High Court

Case No : Civil Writ Petition No. 3351 Of 2023, Civil Miscellaneous Application 
No. 12991 Of 2023, 12992 Of 2023

Amar Nath Gope APPELLANT

Vs

Director General Coast Guard Headquarters RESPONDENT

Date of Decision : 17-03-2023

Acts Referred:

Citation : (2023) 03 DEL CK 0134

Hon'ble Judges : Suresh Kumar Kait, J;Neena Bansal Krishna, J

Bench : Division Bench

Advocate : R.N. Amarnath, A. Maheshnath, Dr. Ram Sankar, K. Vaijayanthi, 
Shoumendu Mukherji, Vedansh Anand, Akanksha Gupta, Megha Sharma

Final Decision : Disposed Of

Judgement

1. Vide the present petition, the petitioner is seeking following reliefs:

“a.) To direct the respondent no. 1 to consider the request of resignation
recommended by the commanding officers on 24.06.2021, 10.08.2021,
07.12.2021, 26.1.2022, 26.09.2022 and 06.12.2022;

b.) To direct the 1st Respondent to pass orders on the application for resignation
submitted by the petitioner to the 4th Respondent on 28.11.2022.”

2. Learned counsel on behalf of the petitioner submits that for the aforesaid
reliefs, the petitioner filed the Representation dated 28.11.2022 to the
respondent No. 1/Director General, Coast Guard, however, the same has not yet
been decided.

3. Learned counsel appearing on advance notice for the respondents submits
that pursuant to the Communication dated 22.02.2023, the petitioner has been
asked to complete some formalities, but no reply to the Communication dated
22.02.2023 has been made by the petitioner.

4. Accordingly, we hereby dispose of the present petition by directing the
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respondents that on receipt of the reply of the petitioner pursuant to the
Communicated dated 22.02.2023, the Representation dated 28.11.2022 of the
petitioner shall be decided within eight weeks.

5. The present petition along with pending applications is disposed of.
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